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1984-85 1,850.00 57,647.00

1985-86 1,536.80 47.900. 00

1986-87 3,376.13 67,051.00

1987-88 2,847.84 5%2,693.50

1988-39 3,202.00 63,510.00

FAd  12.842.77 206.792 00
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Pension and other facilities provided
to widows of soldiers

70. DR. ABRAR AHMED KHAN:
Will the PRIME MINISTER. be pleas-
ed to state:

(a) what is the amount of pension
and other facilities being provided to
the widowg of the soldiers killed so
far while defending the country and
what steps are being taken by Gov-
ernment to provide employawent to
their children; and
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(b) whether Governmeni have any
information regarding widowg or the
families of the soldiers killed in action
who are suffering for want of liveli
hood?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Dctails of the pen.

| RAJYA SABHA |

to Questions 240

sionary and othor benefits are given
in the attached Statement( Sce below)

{b) Specific cases brought to notice
ure dealt with 1n accordahce with tie
prescribed ruleg ang guidelines ty pro
vide pensionary and other benclits us
showp in the Statemont,

Statement

Widows of the soldiers killed while defending the country are entitled to Liberaliscd Speviu!

Family Pensionary awards and other benefits as per details given below: -

\. PENSIONARY BENEFITS
(a) Family pension at the cate of last pay drawn tili death or disqualification,
(b) Family gratuity at the specified rates ranging between Rs. 2,000 to R, 19,000~ for
officers and Rs. 450~ to Rs. 1,600/~ for JCOs and OR depending on the rank,
(¢) Death gratuity as under:
(i) Less than one year Service . . . 2 months pay
(ii) Between - -5 yeurs service . . -6 months  pay
#(iii)  Owver 5 ycars but below 20 vearsservice . - 12 moatihs pay
(iv) 20 years or nver service One month's pay for cvery completed
year of service subjeci to maximuam of
33 months pay or Rs. i likh whichaver
is less.
*Weightage of five years is added to actual service for caleulation.
2. ARMY GROUP INSURANCFE BENEEITS
The familics v suld also beentitied to death benefits from AGH it the foifowving seale: -
Officers - Rs.3,50.000- w.e.f. 01 Apr 89
JCOsjOR - Rs. 1,50,000-
3. OTHER BLNLFITS
Financial assistance at the following scale is applicobie:
4. Defence Services Officers’ Provident Fond, Armed Forces Personne! Praviden!t tond amd
leave encashment as admissible.
5. EMPLOYMENT ASSISTANCE
Uplo two depcnq::n‘ls of Service persannel kil'lcd or severely wounded in the oparaiions
are entitied to Priority [TA for empfoymentin Group “C amd D' pasts filled throush
DGE&T/Employment Exchanges.
6. EDUCATIONAL CONCESSIONS
Children of Defence personnel kilied or disabled inactios, wha are sfudyving in aducationn
institutions under the Department of Education are entitled to the foliowing  educations!
concessions ;—
(1)  Complete exeimpiion from tuition fec and other fees ievied by the educational institi-
tion concerned.
(b)  Grants to meet hostel charges in full for those studying in Bourding Schools  anl
Colleges.
(c) Full cost of books and stationery.
() Full cost of uniform where this is compalsory,
7. GRANT FOR CONSTRUCTIONJREPAIR OF HOUSES
5097 of grant paid to war widows by the State  Governments tor construction repairs of
houses is re-imbursed by the Centre subject to @ maximum of Rs. 5,000,
8. GRANT FOR MARRIAGES OF DAUGHTERS OF W AR WIDOWS
The Kendriya Sainik Board gives a grant of Rs. 1006/~ for marriage of a daughter of a wa -
widow,
9. RAIL TRAVEL CONCESSION

75 % concession in tuil fare for travel in Second Class is available to war widows,



